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(b) whether in view of the $ owing ahor* 
tageof iron anti steel, Government propose 
to expedite this proposal ?

THE MINISTER OF STATE IN TH£ 
MINISTRY OF STEEL AND MINES 
(SHRI SHAHNAWAZ KHAN) : (a) and
(b>. The question presumably refers to the 
proposal of the Andhra Pradesh Industial 
Development Corporation to set up a Demo 
nstration Plant at Khanim»m for the 
production of 30 000 tonnes of Spon e iron 
per annum. This is under consideration *

Aerial Survey of Hard Rock

2537. SHR! HARI KISHORE SINGH : 
Will the Minister or STEEL AND MINES 
be pleased to sfate :

(a) the achievement so far made in 
regard to the operating of hard rock in the 
country; and

(b) whether Government propose to 
undertake any aerial survey with the colla­
boration of som* foreign country and if so, 
the name of such foreign country and the 
terms thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEF.L AND MINES 
(SHRl SHAHNAWAZ KHAN) : (a) The 
ground follow up work carried out on the 
aeroanomaly intercepts thrown up by 
‘Operation Hardrock* have resulted in the 
emergence of two copper prospects in Raja­
sthan and one in Bihar and two prospects 
Of lead z ’r.c mine alisation one each in 
Rajasthan and Andhra Pradesh. Detailed 
investiations are in progress to assess 
their commercial posibl lilies,

(b) Another programme cf multi-ins- 
troment airborne geophysical surveys was 
launched in June, 1971; .in collaborate 
with m m B A V  m  RBCHERCHES GEOLO. 
G IW E S  AND MJNIERES, (BRGM), Paris, 

■.i *' a  Under
this programme, selected areas in Raj?s- 

Matdbya Pradesh, ■; Maha- 
Mysore were covered, aggre* 

at over 80.GQ0 sq.

nearly 143,000 line km. The survey ha*
■' jutbeen comp’eted ■ and ' ground follow Op ■ ■ 
work will commence shortly. There is no 
proposal befoje the Government at present, 
for any other aerial survey in collaboration 
with any foreign countiy.
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Jobbery to organised sectors
'^ r t fa ^ i 'y .  V 'efrEwpiogwieiil.

2540. SHRI B. V. NAIK: Will the 
Minister of LABOUR AND REHABILI­
TATION be pleased to state :

(a) whether Government are aware of 
malpractices like jobbery which are ram­
pant in organised sectors of employment 
like schools/ colleges and economic bodies
like co-operatives;

. (b) whether any investigation has been 
made or caused by Government into the 
malpractices in regard to employment inclu­
ding recruitment;

>(c) the steps Government propose to 
take to rationalise these procedures to 
afford equality of opportunity for all the 
citizens in the country and to prevent such 
^ fc j^ tic e s ; and

' (d) whether any investigation team is 
proposed to be appointed in this connec­
tion?

KAR): (a) No. However, spec ie  complaint* 
relating to employment under Government 
are looked into atod' aiition ■;;takett  ̂-#*w; - 
necessary. _ v

(b)to(d). Do no? arise.

Period of waiting for getting 
employBwnt after registra-

tions with Employment
ICSCMWWw*

2541. SHRT B. V NAIK ; Will the 
Minister of LABOUR AND REHABILI­
TATION be pleased to state:

, (a) the average number of years that an 
unemployed persok has to wait on the 
register of District Employment Exchange 
before he finds a job; and

(b) whether this waiting period has been 
lengthening or shortening in the past three 
years ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHKt R K. KHADIL- 
KAR): (a) and (b). The information sought 
for is not available. However, the available 
information relating to the numbers and 
period for which job seekers have been on 
the Live Register of the Employment 
Exchanges is given in the statement 
attached.

Statement

■■ ■ ■ "id1 ,i ■ i...
Number on Live Register according to period 

(as at the end of September of each year)
Less than 
one year.

1 year or 
more but : 
less than
2 years.

2 years 
or more 
but less 
than
3 years.

.. 'lyeaV
or more.

1 "  : t o »

■'•il-..; 2 3 4 S «

21,01,580 7,28,471 3,46,084 2,49,123 34,25,258

;^ 9 to V  24,27,936 8,52.644 4,18,468 2,87,183 / »JSSJ3t-

■■■'.. aw9,420. ■ 11,44,38$ 5.78.038 ■ 5,27;482
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